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[Authorised English Translation]
HARYANA GOVERNMENT
FISHERIES DEPARTMENT
Notification
The 9th March, 2016
No. G.S.R. 8/Const./ Art. 309/2016.— In exercise of the powers conferred by the proviso to article 309 of
the Constitution of India, the Governor of Haryana hereby makes the following rules further to amend the Haryana
Fisheries Department, State Service Group A Rules, 1980, namely: -
1. These rules my be called the Haryana Fisheries Department, State Service Group A (Amendment) Rules, 2016.
2. In the Haryana Fisheries Department, State Service Group A Rules, 1980 (hereinafter called that said rules), in
rule 9, for Clause (b), the following Clause shall substituted, namely.—
“(b) in case of Joint Director Fisheries, by promotion from amongst the Deputy Director Fisheries, Deputy
Director Fisheries (Hatchery), Deputy Director Fisheries (Statistics), District Fisheries Officer,
Fisheries Farm Manager, Fisheries Research Officer.”.
3. In the said rules, for Apendix B, the following Appendix shall be substituted, namely:—
“APPENDIX-B

(See rule 7)
Serial Designation of Posts | Academic qualifications and Academic qualifications and
Number experience, if any, for direct experience, if any, for appointment
recruitment other than by direct recruitment.
1 2 3 4
1. Director, Fisheries o By promotion

(1) B.F.Sc. from recognized University
with two years diploma from
Central Institute of Fisheries
Education, Mumbai,

Or
M.Sc. in Fisheries Science/M.Sc.
Zoology with specialization in Fish
and Fishenes as regular course
from a recognized University; and

(i1) three years experience as Joint
Director Fisheries;

Or
five years experience as Deputy
Director Fisheries/Deputy Director
Fishernies (Hatchery) Deputy
Director Fisheries (Statistic).
By transfer or deputation -

(1) M.Sc. Zoology or its equivalent
from a recognized University.

(i1) eight year experience in group ‘A’
service in State or Central
Government out of which five year
experience in Planning
Development and Extension ; and

(ii1) Hindi/Sanskrit upto Matric
Standard or higher education;
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Serial
Number

Designation of Posts

Academic qualifications and
experience, if any, for direct
recruitment

Academic qualifications and
experience, if any, for appointment
other than by direct recruitment.

2

4

Joint Director
Fisheries

By promotion

(1)

(i)

M.Sc. in Fisheries /M.Sc. Zoology
with specialization in Fish and
Fisheries on regular basis from a
recognized University;

Or

B.F.Sc. from a recognized
University with two years Diploma
from Central Institute of Fisheries
Education, Mumbai; and

two years experience as Deputy
Director Fisheries/ Deputy Director
Fisheries (Hatchery) Deputy
Director Fisheries (Statistic)

Or

eight years experience as District
Fisheries Officer/Fisheries Farm
Manager/Fisheries Research
Officer;

Deputy Director
Fisheries, Deputy
Director Fisheries
(Hatchery), Deputy
Director Fisheries
(Statistics)-

By Direct Recruitment

I(i) M.Sc. Fisheries / M.Sc.
Zoology with
specialization in Fish and
Fisheries as regular course
from recognized
University;

Or

Master degree from Central
Institute of Fisheries
Education (Deemed
University) in Fisheries
Resources Management or

Inland Fisheries;
Or

B.F.Sc./B.Sc. from a
recognized University with
Zoology as one of the
subject as regular course
with post graduate
Diploma in Fisheries
Science (two years)
Diploma from Central
Institute of Fisheries
Education, Mumbeai;

By promotion

(1)

(i)

B.F.Sc./ B.Sc. from recognized
University with Zoology as one of
the subject as regular course; and

eight years experience as District
Fisheries Officer/ Fisheries Farm
Manager/Fisheries Research
Officer;

Or

M.Sc. Fisheries’ M.Sc. Zoology
with specialization in Fish and
Fisheries as regular course from
recognized University;

Or

Master degree from Central
Institute of Fisheries Education
{Deemed University) in Fisheries
Resources Management or Inland
Fisheries;

Or
B.F.Sc./B.Sc. from a recognized
Umiversity with Zoology as one of
the subject as regular course with
post graduate Diploma in Fisheries
Science (two years) Diploma from
Central Institute of Fisheries
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Serial Designation of Posts | Academic qualifications and Academic qualifications and
Number experience, if any, for direct experience, if any, for appointment
recruitment other than by direct recruitment.
1 3 4

(1)  five years experience as
Group ‘B’ officer in the
State/Central Institute
dealing with Fisheries
Administration,
Development, Planning,
Research and Management;

Or

II.{i) B.F.Sc./B.Sc. from a
recognized University with
Zoology as one of the
subject as regular course
with one vear post graduate
Training from Institute of
India Council of
Agricultural Research; and

(11)  Six years experience as
Group ‘B’ Officer from
State/Central Institute
dealing with Fisheries
Administration
Development Planning,
Research and Management;

(11)  Hindi/Sanskrit upto Matric
standard or higher
education.

Education, Mumbai; and

(1) five years experience in Group ‘B’
service dealing with Fisheries
Administration, Development,
Planning, Research and
Management,

By transfer or deputation

(1) B.F.Sc./B.Sc. from a recognized
University with Zoology as one of
the subject as regular course with
one vear post graduate Training
from Institute of Indian Council of
Agricultural Research;

(i1) six vears experience as Group ‘B’
Officer from State/Central Institute
dealing with Fisheries
Administration Development
Planning, Research and
Management; and

(i11) Hindi/Sanskrit upto Matric
standard or higher education.".

VIRENDER SINGH KUNDU,
Additional Chief Secretary to Government Haryana,

54110—LR—H.G.P, Chd.

Fisheries Department.




